100 Oral Answers [RATYA SABHA] to Questions
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SHRIK.J. ALPHONS: Would the Government of India take mitiative to start a national

law school inKerala?

MR. CHAIRMAN: From Kashmir, vouhave gone to Kerala. The question is specific.
Mr. Minister, keep the suggestion in mind.
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Kitchen garden projects in schools

*117. SHRI SUSHIL KUMAR GUPTA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether itis a fact that all schools have been asked to prioritise kitchen garden

projects to be maintained by the students; and
(b if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL “NISHANK): (a) and (b) A Statement is laid on the Table of the House.

Statement

{a)and (b) Under Mid-Day Meal Scheme all the States and UTs are being encouraged
to set up School Nutrition (Kitchen) Gardens. Various stakeholders viz teachers, students,
parents and even local residents are involved in development and maintenance of these
Gardens. These Gardens are places where fruits and vegetables are grown in the school
premises, which may be used in preparation of mid-day meal. Purpose of School Nutrition
{Kitchen) Gardens is to give children first-hand experience with nature and gardening.
They can learn about balanced diet and organic methods of growing fruits and vegetables,

as per the geographical situation and need of the school.
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MR. CHATIRMAN: Right.
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Examination fee hike for classes X and XTI

*118. KUMARI SELJA: Will the Minister of HUMAN RESOURCE DEVELOPMENT
be pleased to state:

{a) whether the Central Board of Secondary Education (CBSE) has increased the
examination fee for Classes X and XII by 2300 per cent for five subjects for SC/ ST students
and from T750 to T 1500 for general category students;

{(b) if so, the reasons therefor;

{c)y whether SC/ST students will now have to pay ¥ 300 for appearing in any addi-

tional subject in Class XII Board examinations;

{dy whether fee to appear in any additional subject in Class XII Board examinations

15 the same for SC/ST students and general category students; and
{e) if so, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL “NISHANK): (a) to (e) A Statement is laid on the Table of the House.

Statement

{a) and (b) The Central Board of Secondary Education (CBSE) has increased the
examination fees of Class X and XII Board examination 2020, on no profit no loss principle,
from ¥ 750/- to T 1500/- for all categories of students, including SC/ST candidates for all
schools in whole of India, except for schools of Delhi Government. For 1299 schools of
Delhi Government, examination fee for all categories of Class X students has been in-
creased from T375/- to T 1200/- and for Class XII students from ¥ 600/-to T 1200/-. Thus, the
examination fee {or Class X and Class XII has not been increased by 2300 per cent. CBSE 1s
a self financed and self-reliant Board and generates its own resources. [t does not take any

funds from the Consolidated Fund of India or any other authonity for its expenses.



